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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH CHENNAI
MEMORANDUM OF APPLICATION

O.A. No.133 of 2023

BETWEEN:

1.

T. Amarnadth

S/o T.Krishnaiah,

Perumallapalle,

Tirupati RURAL, Tirupati District,

Andhra Pradesh-517 501. = ..... Applicant

Versus

The District Collector,

Collectorate, Tirupati District,
Andhra Pradesh-517501

Phone No.

Email id: collector-tirupati@ap.gov.in

The Commissioner,

Tirupati Urban Development Authority,
Municipal Office Road, Near YSR Circle,
Tirupati, Andhra Pradesh-517501.
Phone No.0877-2225803.

Member Secretary,

Andhra Pradesh Pollution Control Board,
PayavaranBhavan, A-IIl, Industrial Estate,
Sanath Nagar Hyderabad — 520007.
Phone No. 0866-2463204

Email id: membersecy@appcb.gov.in

The Engineer -in- chief,

Irrigation Compound,

Governerpeta, Vijayawada - 520002,
Phone No.

Email id:

The Executive Engineer,

Tirupati Urban Development Authority,
Municipal Office Road, Near YSR Circle,
Tirupati; Andhra Pradesh-517501.
Phone No0.0877-2225808.




6.. The Revenue Officer,
Thummalagunta Gram Panchayat,
Tirupati Rural Mandal,
Tirupati — 517502
7. The Panchayat secretary,
Thummalagunta Gram Panchayat,
Tirupati Rural Mandal,
Tirupati — 517502
Phone No. 9703330013
Email id: vsthummalagunta@gmail.com Respondents

COUNTER AFFIDAVIT APPROVALFILED BY THE 4THRESPONDENT

I, C. Narayana Reddy, S/o ChinnagantaChenna Krishna Reddy,
Hindu, aged about 61 years, working as Engineer — in — Chief (Irrigation),
Water Resources Department, Vijayawada, Andhra Pradesh R/o.

Vijayawada, do hereby solemnly affirm and sincerely state as follows:

1. I am the 4th respondent herein and as such I am well

acquainted with the facts of the case.

NG
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Executive Engineer
P P. DIVISION No: 3 .ater Resources Department
VIJAYAWADA-2. VHIAYAWADA
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2. I submit that I have read the affidavit filed in support of the Writ
Petition and deny all the averments of the affidavit except to the extent
which is specifically admitted hereunder and the petitioners are put to strict

proof of all averments which are denied.

It is submitted that the Thummlagunta tank is a Minor Irrigation tank near
Thummalagunta (V) in Tirupathi Rural mandal of Tirupathi District. The
tank has two sluices and one surplus weir. As per the memoirs of the
Irrigation works in Swarnamukhi Minor basin, Chittoor, Nellore and Kadapa
districts, the tank is formed and present No. in 50 Thummalagunta (V) of
erst while Chandragiritaluk of Chittoor District and at present in Tirupathi
Rural mandal of Tirupathi district in OtiCheruvu group. (Copy enclosed as
annexure-1)

As per the fair adangal report available in Meebhoomi web site,
the Thummalagunta tank is located in Sy.Nos. 60,61,62,63.(Copy enclosed
as anneuxure-2) Further as per the village plan, (Copy enclosed as
annexure-3) the tank doesn’t have any permanent streams as inflow
channels. The tank receives its water from two kasim channels (spring
channel) and rainwater from the ayacut of Peruru tank. The ayacut of
Peruru tank is only 2.03 Sq.kn{s. As the ground water was depleted
considerably, the kasim channels are not receiving water. As the spring

channels are being dried up due to rapid fall in ground water table,

_ %%T%{' ' meé;mm

Executive Engineer .«er Resources Department
P P. DIVISION No: 3 VIJAYAWADA-
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particularly in urban areas and a very little catchment area, the tank will
not receive water even upto Sill level of the tank during rainy season also.
During the heavy rains in November/December, 2020, the rivers, streams
and tanks have received copious inflows and majority of tanks got
surpluses. As a result of unprecedented discharge in Swarnamukhiriver,
three road bridges constructed across Swarnamukhi river near Tirupathi
town were washed away. Even during the heavy floods of 2020, the tank has
received water only about 20% of its storage capacity. That water was just
sufficient to fill the swale formed by the TUDA, Tirupati and the remaining
part of the tank was empty. As most part of the tank is in dry state
throughout the year, the tank is being used by the local people as ground to
play cricket, other games and for walking. Jauliflora was being grown up in
left over portion of the tank which is not being used by the local public. Due
to grown up of jauliflora in the tank it has become difficult to protect the
tank from the encroachers and land grabbers. The jauliflora was a hub for
drunkards and anﬁ-social elements. Due to rapid urbanization of Tirupathi
and its suburban areas built up areas has come up in majority area of the
tank ayacut.

In order to protect and develop some of the tanks in and

aroundTirupathi certain tanks were handed over to Tirupathi Urban

GATTESTER f“ m
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Development Authority, (TUDA) Tirupathi by the Mandal Revenue Inspector,
Tirupathi Rural, Tahsildar, Tirupathi Rural mandal, Chittoor District to the
Surveyor, TUDA, Tirupathi on 09-05-2002. Thummalagunta tank is one
among such tanks.(Copy enclosed as annexure-4)

The Executive Engineer, Irrigation division, Tirupathi vide
Lr.No.DB/ JTO.2/T4/936 M Dt. 02-11-2009 has accorded permission to the
Vice Chairman, TUDA for development activity on Thummalagunta tank and
surroundings without effecting the Hydraulic particulars of the tank (Copy
enclosed as annexure-5).

The TUDA, Tirupathi has increased the top width of bund
by strengthening on D/s of the bund. As strengthening work was taken up
on D/s of bund, the storage capacity of the tank was not affected. To
prevent erosion of bund creepers are developed on slope of the tank bund.
The top of bund is being used as walking track by the public of
Thummalagunta (V) and Tirupathi urban areas.

The TUDA, Tirupathi has formed a swale for a length of
about 1350.00 Mts with a width and depth of about 25.00 Mts and 4.00 Mts
respectively on inner side of foreshore area. The swale has increased the
storage capacity of the tank.

The TUDA, Tirupathi has cleared the jauliflora in the

foreshore area of the tank. To avoid recurrence of growing up of jauliflora,

ATTESTE% ) -~gineer—R—%EQm:Erg;l;io )
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the TUDA, Tirupathi has taken up plantation work and various plants like
coconut trees, flower bearing plants, ornamental plants and other
horticulture plants are planted. Further, land scaping has also developed to
prevent growing up of jauliflora.

The tank is also being used for walking purpose and to
play games like cricket, badminton etc., when the foreshore area of the tank
is in dry state. To provide shelter for the public engagéd in sports and
walking during sudden rains, temporary shelters are provided by TUDA. As

 the tank is being used by the women for games and walking temporary
toilets are also provided. Walking track was also formed by TUDA. To avoid
gathering of anti-social elements in the foreshore area of the tank, the
TUDA, Tirupathi has also made lighting arrangements.

The developmental activities are taken up in dry part of
the foreshore area. The TUDA has not constructed any structures like
compound walls, etc., and as a result there is no effect on inflows into the
tank. The TUDA has also not disturbed the sluices and surplus weir of tank.

In conclusion, it is submitted that the developmental
activities taken up by the TUDA has not affected inflows into the tank. As
such the storage capacity of the tank is also not affected.

3. It is submitted that this respondent craves leave of this Hon’ble

Tribunal to raise additional counter in the course of proceedings, if required.

ATTESTERZ" DEPONENT [

Executive Engineer Engineer-in-Chief (Irrigation)
P P. DIVISION No: $ Water Resources Department
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4.In the above said circumstances, it is humbly prayed that this
Hon’ble Tribunal may be pleased to dismiss the above Original Application
No0.133 of 2023 and pass such further or other orders as this Hon’ble
Tribunal may deem fit and proper in the facts and circumstances of the

case and thus render justice.

-..-ngiu%g;rggma}rigaiion)

Water Resources Department

VIJAYAWADA
Solemnly affirmed at Tirupati, ™ BEFORE ME
on this the 8t day of October, 2023
and signed his name in my presence. AVOCATE, TIRUPATI

ATTESTER i

Executive Engineer
P P. DIVISION No: 3
_VIJAYAWADA-2-
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VERIFICATION STATEMENT

I, C. Narayana Reddy, S/oChinnagantaChenna Krishna Reddy,
Hindu, aged about 61 years, working as Engineer — in — Chief (Irrigation),
Water Resources Department, Vijayawada, Andhra Pradesh R/o.
Vijayawada, do hereby verify and state that the contents of above
paragraphs of the counter affidavit are true to my personal knowledge
based on information and records which are believed to be true and

correct.

Verified on this the 18th day of October 2023 at Vijayawada

Advocate for A.P Govt in NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE
BENCH CHENNAI

DEPONENT

ngineer-in-Chief (Irrigation)
Vater Resources Department
VIJAYAWADA


18th 
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Annexure - I


10 Annexure - ||

. Adangal Report
District : Tirupati Mandal : TIRUPATI RURAL, Tirupati Village : THUMMALA GUNTA, Survey No:: 60
(Rural) Thummalagunta
i f .| 'Areanot atl Rt R B i || R T IR I ~ Name of the Area pftllle3l ol R
‘Serial | Survey | Full | ' suitable Cultivable Naee Fee Land Water | Ayacut | Account ,.Pat‘tat'i_gr_s-name‘_l .| experiencer experiencer, 'Th"f Ratire el
T il - of the | .~ Ziepat pi s (father's/hushand's | . oor o ienre o il of Remarks
number | 'No. area for | area | (Rs.) | description | source | 'area number | ; (father/hushand's (acres- 3 T |
. _ s Earth | 2777 00 _ | i name) e ; experience |
cultivation : ; i name) cents) i :
I 2 3 4 3 6 7 8 9 10 I 12 13 14 15 1t
; = g Pond embankment Pond embankment N
1 60 67.7500 | 67.7500 0.0000 Pond layer | O unknown 0.0000 20000519 (pond cmbnkmént) (pond embankment) 67.7500 -

This revenue record was printed from the Mec Bhoomi website on 22/02/2025 12:59 pm by me.

The information contained made available through this web site is for information only and cannot be utilized as certified / authenticated copy for
producing in any court or for enforcing any legal claims etc. under the existing relevant Acts / Rules framed by the Government of Andhra Pradesh in

this contexl.
rl_vue, Cﬂ'r‘?"i\

UTIVE ENGIN R.DEPT.
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Annexure - II
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11

Adangal Report

District ;

Tirupati

Mandal : TIRUPATI RURAL, Tirupati

Village : THUMMALA GUNTA,

Survey No: : 61

(Rural) Thummalagunta
ey ' i Akl il . | L . |l L Name of the Arealof the [ 10
- Serial | Survey | Full stﬁ::igl:[]";r'  Cultivable ﬁ;tﬁ:‘: “Fee | Land | Water | Ayacut [ Account | (fl::rlfite ?'?s?;:sl;::;‘s experiencer | experiencer il g-}mm! Re.m:irlv::s:'l
‘number No. | area:| " 20 =570 00 area (Rs.) | description | source | area number | (father/husband's (acres- ) el
T : | cultivation i | Earth | * y i et ‘name) bk experience I
e i f | j - i ol ' name) cents) i .
| 2 3 4 0 7 5 9 10 11 12 13 14 15 la
1 61 93000 | 9.3000 0.0000 Pond layer | D unknown i 0.0000 | 20000519 | Pond embankment pond embsokment 93000 _
(pond embankment) {pond embankment)

This revenue record was printed from the Mee Bhoomi website on 22/02/2025 1:03 pm by me.

The information contained made available through this web site is for information only and cannot be utilized as certified / authenticated copy for
producing in any court or for enforcing any legal claims etc. under the existing relevant Acts / Rules framed by the Government of Andhra Pradesh in

this context.
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Adangal Repori

District : Tirupati Mandal ; TIRUPATI RURAL, Tirupati Village : THUMMALA GUNTA, Survey No: : 62
(Rural) Thummalagunta
-. i e e i i | Nameofthe | Areaofthe |~ | :
| i | ! 3 A JrE ] W& | { ! Thal ] 1 ? : I i | |
‘Serial | Survey | Full Qr_en ROt Cultivable ENAtILE Fee, Land Water | Ayacut | Account!| l_;’a_tlt_at‘i:_{r: $ n:u_ne‘ | . experiencer experiencer e natarel EIE
ek X suitable for | 7 of the S b gUEi] JaiLis] | ‘(father's/husband's Lo S - - of Remarks
number No. area s area | (Rs.) | description | source | area number il (father/husband's | (acres- ) { Cep e
{ cultivation et Earth i y ; | i name) J i experience fit
j i | _name) cents) el
l 2 3 4 5 6 7 B Y ] 11 12 13 14 13 16
Pond embankment Pond embankment
1 62 7.3800 | 7.3800 0.0000 Pond layer | O unknown - 0.0000 20000519 (pond embankment) {pond Embankment) 7.3800 -

This revenue record was printed from the Mec Bhoomi website on 22/02/2025 1:04 pm by me.

The information contained made available through this web sile is for information only and cannot be ulilized as certified / authenticaled copy for

producing in any court or for enforcing any legal claims etc. under the existing relevant Acts / Rules framed by the Government of Andhra Pradesh in

this context.

EXECUTIVEEN
IRRIGATION DI

True L"P“Jl

I

GINEER, W.R.DEPT.
VISION, TIRUPATI.


12


13

Adangal Report

. . A L . :
District ; Tirupati Mandal : TIRUPATI RURAL, Tirupati Village : THUMMALA GUNTA, Survey No:: 63
(Rural) Thummalagunta
' . L | ik . { o i i ' / R Name of the Areaofthe | .. | i
of g .I:I_ ' Kbt A et ] : 3 ’ Sep ’ | |
(Serial | Survey | Full .ﬁrea ot Cultivable I!\Ia_rur_e_ /| Fee . Land Water | Ayacut | Account ,Pa;taflnr 3 "?".“.e, experiencer (experiencer Thle_natlurglz i1
: : suitable for | of the LBy | ; (father's/husband's I of /| Remarks
number No. area) | s ‘area | (Rs.) | description | source | area'! | number i i (father/hushand's (acres- A e s iy i
i - cultivation Earth | FERTH Hh i) ‘. name) T || 'experience
! _ iy j i i name) - ~ cents) [T COETE
| 2z i -4 5 O 7 5 Y 10 I 12 13 14 15 la
y Pond embankment Pond embankment
1 63 4.4800 | 4.4800 0.0000 Pond layer | 0 unknown - 0.0000 20000519 {pod emmbinkiment) (pond exmbankmenit) 44800 2

This revenue record was printed from the Mee Bhoomi website on 22/02/2025 1:04 pm by me.

The information contained made available through this web sile is for information only and cannot be utilized as certified / authenticated copy for
producing in any courl or for enforcing any legal claims ctc. under the existing relevant Acts / Rules framed by the Government of Andhra Pradesh in

l'Ta-ue. (opy l
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CERTIFICATE OF LAND TAKEN OVER FROM REVENUF AUTHORITIES

— i — —— e e 12 o ————
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—r b Jover 0N |
T '—;‘“'____ 3 4 5 S I g | 9 10 I
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| [31.6-5-2002 of | Revenut | TUDA.
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16. Annexure -V
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TN gt Lo ' E
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PHOTOGRAPHS
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